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RAJYA SABHA

UNSTARRED QUESTION No. 3001
(ANSWERED ON 13.08.2026)

STRENGTHENING CSIR GOVERNANCE AND RESEARCH

DR. AJEET MADHAVRAO GOPCHADE:

Will the Minister of SCIENCE AND TECHNOLOGY be pleased to state:

(a)

(b)
(©)

(d)

(a)

Whether Government proposes to undertake structural reforms to strengthen coordination
among CSIR laboratories and industry for accelerating commercialization of indigenous
technologies;

whether Government has studied global best practices, particularly South Korea’s
statutory framework governing national research institutions;

whether Government proposes to enact a comprehensive legislation for CSIR covering
governance, technology transfer, intellectual property management, industry
partnerships, performance accountability and commercialization of publicly funded
research; and

whether Government has created a whole-of-Government mechanism to ensure
mandatory evaluation, adoption and scaling up of CSIR-developed technologies by
Central Ministries, State Governments, Public Sector Undertakings and if so, the details
thereof?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR THE
MINISTRY OF SCIENCE AND TECHNOLOGY AND EARTH SCIENCES

(DR. JITENDRA SINGH)

CSIR has established institutional mechanisms to promote coordination among its
constituent laboratories, academia, industry and other stakeholders for research,
technology development and commercialisation of indigenous technologies. CSIR,
through its constituent laboratories/institutes, collaborates with academia and
industry for R&D in areas of mutual interest and complementary expertise. Dedicated
Business Development Groups (BDGs) are functional both at the laboratory level and
at CSIR Headquarters to facilitate industry engagement, technology transfer,
licensing of technologies, contract research, consultancy, collaborative R&D and
adoption of CSIR-developed technologies and products.



(b)

(©) & (d)

Technology transfer and commercialisation activities are supported through a
structured framework comprising identification of industry partners, execution of
technology licensing agreements, intellectual property management, technical
handholding during technology absorption, and post-transfer support, wherever
required. CSIR laboratories also maintain regular engagement with industry through
technology demonstrations, industry interactions, buyer-seller meets, technology
showcases, startup conclaves, innovation workshops and participation in national and
international technology exhibitions to enhance industry outreach and facilitate
commercialisation. In addition, incubation centres established at selected CSIR
laboratories provide an enabling ecosystem for innovation-based enterprises by
offering access to specialised R&D infrastructure, prototyping and pilot-scale
facilities, advanced analytical and testing equipment, scientific and technical
mentoring, consultancy services, intellectual property facilitation, capacity building,
entrepreneurship support and networking opportunities with investors, industry and
other innovation stakeholders. These initiatives facilitate the translation of research
outcomes into commercially viable technologies and products.

The Government continuously studies and draws upon global best practices, including
those followed by leading research and innovation ecosystems, for strengthening the
functioning of national research institutions, wherever considered appropriate.

CSIR actively collaborates with Central Ministries, State Governments, PSUs,
industry, academia and other stakeholders through research partnerships, technology
transfer, licensing agreements, pilot demonstrations, consultancy and capacity-
building initiatives to facilitate the adoption and commercialization of indigenous
technologies. The adoption of CSIR-developed technologies is undertaken by the
respective user agencies based on their functional requirements and techno-
commercial considerations.
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